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0a 1012/90
30=-8-90

Applicant through Shri Gyan Prakash, Counsel.
Shri Rajinder Virmani, proxy counsel for Shri K.C.
Mittal, counsel of the respondents,

Respondents ¢ o file their counter-affidavie
within four weeks with a copy to the applicant; who my
file re joinder, if any, within two weeks thereafte Te
List for admission and further directions on 23-11-90.
Interim order already mssed will continue till then.
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( D.K .CHAKRAVORT ( P.K.KARTHA)
MEMBER VICE CHAIRMAN

14.5,90,

M.Pe~2204/90,

Present : 3h. Gyan Praiash, Counsel for the applicant,
5h KeCoMittal, Counsels far tho res~dis

Loouon

Heard the learned ccunsel of both parties,
The prayer contained in the [P-2204/90 is that the applicant

may be allowed to withdraw the application as he is not

interested to pursuey Accordingly, the 0.4.1012/90 is

dismissed as uithdraun, with £ liberty %o file fresh

(2
application, if so advised,
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